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O R D E R 
(Through Virtual Mode) 

 

12.06.2020   I.A.  filed by the learned counsel for Respondent No. 3 is taken 

on record.   

 List this appeal along with Interlocutory Application ‘for Admission (After 

Notice)’ on 24th June, 2020 at item No. 1. 

  

[ Justice Bansi Lal Bhat ] 
 Acting Chairperson 

 
 
 

[ Justice Anant Bijay Singh ] 
 Member (Judicial) 

 

 
 

[ Dr. Ashok Kumar Mishra ] 
 Member (Technical) 
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